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ORD E R 

A.K. ChattorjeVC 

This:'is an appllction for extensionof time for .impi 

mantation of the order assed in CR 294 of 97. in the said judgment 

afl order was.  passed In 11.6.97 to dispose of the appeal by the Appe-

hate Authority within 4 weeks from the date of communication of the 

order. The instant application filed by the respondents prays for 

extension of time by 3 months from the date MAIg filed i.e. 6.8.97. 

Hearing  the counsel for the applicants in the instant application and 

considering the nature of the case we extend the time for implementation 

of judgment by 30.11.97. MA Is therer.re  disposed of. 

iEiBER (A) 	 V'iCE.CHAiAN 


